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 Fourteenth  Loksabha

 Session  :  10
 Date  :  16-03-2007

 Sudhakar,Prasad  Shri  Hari  Kewal,Athawale  Shri  Ramdas,Khan  Shri  Sunil

 Title:  The  Minister  of  Parliamentary  Affairs  made  a  statement  regarding  Government  Business  for  the

 remaining  part  of  the  Ist  part  of  the  Budget  Session  and  submissions  made  by  members.

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER  OF  INFORMATION  AND

 BROADCASTING  (SHRI  PRIYA  RANJAN  DASMUNSD):  Sir,  with  your  permission,  I  rise  to  announce  that

 Government  Business  during  the  remaining  part  of  the  First  part  of  the  Budget  Session  will  consist  of:-

 1.  Consideration  of  any  item  of  Government  Business  carried  over  from  today’s  Order  Paper.

 2.  Discussion  on  the  Statutory  Resolution  seeking  disapproval  of  the  National  Tax  Tribunal

 (Amendment)  Ordinance,  2007  and  consideration  and  passing  of  the  National  Tax  Tribunal

 (Amendment)  Bill,  2007.

 3.  Consideration  and  passing  of  the  following  Bills:-

 (a)  The  Securities  Contracts  (Regulation)  Amendment  Bill,  2006;

 (b)  The  National  Rural  Employment  Guarantee  (Amendment)  Bill,  2007;  and

 (८)  The  Constitution  (Scheduled  Castes)  Order  (Amendment)  Bill,  2006[r1].

 Sir,  I  would  like  to  move  that  after  the  passing  of  the  Budget,  Ordinance  replacing  Bills  listed  for  the

 day  should  be  taken  up,  and  till  they  are  disposed  of,  the  Private  Members’  Business  should  be  deferred.

 (Interruptions)

 श्री  हरिकेवल प्रसाद  (सलेमपुर)  :  महोदय,  निम्नलिखित  विय  अगले  सप्ताह  की  कार्यसूची  में  सम्मिलित  किए  जायें

 1.  सलेमपुर  से  मंछोली  प्रतापपुर  तथा  सोनूघाअ  से  रामजानकी  मार्ग  होते  हुऐ  मेहरौना  बिहार  सीमा  तक  वाले  मार्ग  को  राष्ट्रीय  राजमार्ग  घि

 तत  कर  इस  मार्ग  को  राष्ट्रीय  राजमार्ग  से  जोड़ने  का  कार्य।

 2.  माननीय  ग्रामीण  विकास  मंत्री  भारत  सरकार  के  वायदे  के  मुताबिक  बलिया  जिले  के  सुल्तानपुरी  के  64  गांवों  में  अग्नि  पीडित  परिवार

 को  इन्द्रा  आवास  उपलब्ध  का  कार्य।

 श्री  रामदास  आठवले  (पंढरपुर)  :  महोदय,  निम्नलिखित  विय  अगले  सप्ताह  की  कार्यसूची  में  सम्मिलित  किए  जायें
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 1.  पूरे  देश  में  भगवान  गौतम  बुद्ध  की  2550वीं  जयंती  को  धूमधाम  के  साथ  मनाये  जाने  के  साथ-साथ  भगवान  गौतम  बुद्ध  की  जयंती  के

 शुभ  अवसर  पर  उनकी  याद  में  राजधानी  दिल्‍ली  में  बुद्धि  विश्वविद्यालय  के  नाम  से  एक  केन्द्रीय  विश्वविद्यालय  स्थापित  किए  जाने

 से  सम्बन्धित  विाय।

 2.  राजधानी  दिल्‍ली  स्थित  26-अलीपुर  रोड  स्थित  बाबा  साहेब  भीमराव  अम्बेडकर  मेमोरियल  को  बाबा  साहेब  भीमराव  अम्बेडकर  के  नाम

 से  एक  संग्राहलय  के  रूप  में  विकसित  किए  जाने  से  संबंधित  विय।

 श्री  बची  सिंह  रावत  “बचदा”  (अलमोड़ा)  :  महोदय,  निम्नलिखित  विय  अगले  सप्ताह  की  कार्यसूची  में  सम्मिलित  किए  जायें

 1.  उत्तराखण्ड  के  जिला  अल्मोड़ा  विकास  खण्ड  स्याल्दे  के  अन्तर्गत  स्थान  देघाअ  में  प्रस्तावित_केन्द्रीय  विद्यालय  की  शीघ्र  स्थापना  किये

 जाने  की  आवश्यकता |

 2.  देश  के  पर्वतीय  क्षेत्र  विशाकर  उत्तराखण्ड  के  पर्वतीय  भू-भाग  में  हाल  की  भारी  बर्फबारी  व  ओलावृष्टि  से  हुई  खेती  व  बागवानी  की  भारी

 क्षति  के  कारण  किसानों  को  तत्काल  राहत  दिये  जाने  की  आवश्यकता।

 SHRI  SURAVARAM  SUDHAKAR  REDDY  (NALGONDA):  Sir,  these  issues  may  be  included  and

 discussed  in  the  next  weeks  agenda.

 1.  Widening  of  National  Highway  No-9,  between  Hyderabad  Vijayawada  into  Four  /  Six

 lanes  in  Andhra  Pradesh.

 2.  Impose  of  ban  on  the  Gutka,  which  is  injuries  to  people's  health.

 SHRI  SUNIL  KHAN  (DURGAPUR):  Sir,  these  issues  may  be  included  and  discussed  in  the  next

 weeks  agenda.

 (1)  There  is  a  need  to  streamline  the  functioning  of  Hindustan  Paper  Corporation  Ltd,  Kolkata  on

 account  of  involvement  of  unscrupulous  traders  located  at  Silchar,  Assam.  1  is  learnt  that  the

 management  is  favouring  these  traders  to  earn  exorbitant  profits  whereas  other  stockiest  have  been

 deprived  of  to  wipe  out  competition.
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 (2)  A  revival  package  has  been  finalized  by  the  Cabinet  for  B.C.P.L  but  it  can  only  be  survived  if

 the  top  management  is  withdrawn  from  the  factory  such  as  the  tender  of  iron  folic  acid  tablet  in

 Lucknow,  Uttar  Pradesh  worth  Rs  12  crore  with  an  expectation  of  getting  Rs  3-4  crore  order  by  a

 contractor  with  GMP  Certificates.  After  opening  the  tender  the  Asst.  Drug  Controller  suspected  that

 documents  from  Kanpur  are  not  original.  The  Certificates  have  been  circulated  all  over  the  country

 from  marketing  department  and  on  base  of  this  circular,  deport  have  filled  up  the  tender.  The

 competitors  also  have  collected  the  copy  of  the  letter  issued  by  Drug  Controller.  DF  has  sent  a  letter

 to  WMK  on  22"4  February,  2007  and  urge  upon  for  vigilance  enquiry.

 *TLaid  on  the  Table.

 श्री  सुभा  सुरेशचंद्र देशमुख  (शोलापुर)  :  महोदय,  निम्नलिखित  विय  अगले  सप्ताह  की  कार्यसूची  में  सम्मिलित  किए  जायें

 1.  देश  में  विशाकर  सोलापुर  रेलवे  डिविजन  में  ऐसे  रेलवे  गेट  जिन  पर  रेलवे  का  कोई  कर्मचारी  तैनात  नहीं  है,  पर  विशेतत: रात्रि में रेलवे रात्रि  में  रेलवे

 कर्मचारी  तैनात  किए  जाने  से  सम्बन्धित  विजय।

 2.  सोलापुर-पूना-सोलापुर  इंटरसिटी  रेलगाड़ी  को  दोनों  तरफ  से  एक  साथ  और  सोलापुर-नागपुर  के  बीच  वाया  हैदराबाद  होते  हुए  एक

 एक्सप्रेस  रेलगाड़ी  चलाये  जाने  से  सम्बन्धित  विय।

 DR.  K.S.  MANOJ  (ALLEPPEY);:  Sir,  these  issues  may  be  included  and  discussed  in  the  next  weeks

 agenda.

 ।  )  Need  to  raise  the  daily  emoluments  of  casual  employees  of  Air  India  working  In  Cochin  air  port  to

 the  level  of  their  counterparts  in  Mumbay  airport.

 2)  Need  to  change  the  terms  of  references  of  Dr.M.S.Swaminathan  Committee  to  study  the

 agrarian  crisis  in  Alappuzha  district  so  as  to  include  the  entire  Kuttanad,  Onattukara,Kari-Land  and

 Pokkali-Land  and  Fisheries  sector  in  the  Alappuzha  district.

 श्री मनसुखभाई डी.  वसावा  (भरूच)  :  महोदय,  निम्नलिखित  विय  अगले  सप्ताह  की  कार्यसूची  में  सम्मिलित  किए  जायें
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 1.  भरूच  से  जबोसर  नैनो  गैज  रेलवे  लाईन  पर  आधुनिक  एवं  नई  तकनीकी  रेल  सेवा  चलाने  के  लिए  इस  रेलवे  खंड  को  ब्रोड  गैज  में

 बदलने  का  करने  का  कार्य

 2.  अंकलेश्वर  से  नेत्रत्र  तक  बन्द  पड़ी  नेरो  गैज  रेलवे  लाईन  को  ब्राड  गैज  लाईन  में  बदलकर  इसे  डेडिया  पारा  सागबारा  सैलम्बा  होते

 महाराट  के  नंदूरबार  तक  ले  जाने  का  कार्य  जिससे  इन  रेलवे  खंडो  के  आस  पास  के  गांवों  के  आदिवासी  लोगो  को  विकास  हो  सके।

 *Laid  on  the  Table.

 डॉ.  करण  सिंह  यादव  (अलवर)  :  महोदय,  निम्नलिखित  विजय  अगले  सप्ताह  की  कार्यसूची  में  सम्मिलित  किए  जायें

 1.  अतिवृष्टि  एवम्‌  ओलावृष्टि  से  प्रभावित  किसानों  को  तुरन्त  अन्तरिम  सहायता  दिये  जाने  के  कम  में।

 2.  राजस्थानी  भाा  को  संविधान  की  आठवीं  सूची  में  शामिल  करने  संबंधी  विधेयक  पर  चर्चा।

 SHRI  VARKALA  RADHAKRISHNAN  (CHIRAYINKIL):  The  Scientific  Adventure  Council  has

 recommended  setting  up  an  Indian  Institute  of  Science  and  Research  at  Thiruvananthapuram  with  the

 Planning  Commission  approval.  This  Issue  may  be  included  and  discussed  in  the  next  weeks  agenda.

 The  Regional  Cancer  Centre  established  in  Thiruvananthapuram,  Kerala  has  to  develop  with

 modern  amenities.  The  funds  allotted  by  the  Central  Government  be  released  forthwith.  This  may  be

 an  item  in  the  agenda.

 Interruptions)

 MR.  DEPUTY-SPEAKER:  The  House  stands  adjourned  to  meet  again  at  12:30  p.m.

 12.06  hrs.

 The  Lok  Sabha  then  adjourned  till  Twelve-thirty

 of  the  Clock.
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 *L_aid  on  the  Table.

 12.30  hrs.

 The  Lok  Sabha  re-assembled  at  thirty  minutes  past  Twelve  of  the  Clock.

 (Shri  Varkala  Radhakrishnan  in  the  Chair)

 Unterruptions)

 12.31  hrs.

 (At  this  stage  Shri  Subhash  Maharia  and  some  other  hon’ble  Members

 came  and  stood  on  the  floor  near  the  Table)
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